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1 CO 3406/2025 GHULAM HAIDAR AND ORS.
 Mobile:8116894680
 Email:BUSRA.KHATOON04@GMAIL.COM

BUSRA KHATUN 24-10-2025 HAND WRITTEN ORDERS ARE NOT TYPED

2 CO 3423/2025 KARNANI PROPERTIES LTD.
 Mobile:9830087329
 Email:ANU77P@GMAIL.COM

ANURADHA 
PODDAR

24-10-2025 NO STAMP SUFFICIENT LOGO PRESENT

3 CRM (A) 3279/2025 RABINDRA NATH JANA
 Mobile:7980573229
 Email:ADVPINTUKARAR@GMAIL.COM

SABAB UDDIN 
LASKAR

24-10-2025 1) ... CLARIFICATION NEEDED REGARDING 
PETITIONER ADDRESS ( PIN CODE DOUBLE )

4 CRM (A) 3285/2025 SHAYON GHOSH @ SAYAN GHOSH
 Mobile:7003742336
 Email:KAUSTAVDAS95@GMAIL.COM

KAUSTAV DAS 24-10-2025 1. V.G. DISCLOSE IN PARA 4
2. CASE TYPE IN CAUSE TITLE

5 CRM (A) 3286/2025 PRITAM NANDI AND ORS.
 Mobile:9830656205
 Email:UDAYC638@GMAIL.COM

AISHWARYA 
DATTA

24-10-2025 1. MENTION G.R. IN CAUSE TITLE
2. ACT WRONG

6 CRM(M) 1675/2025 RONI SARKAR @ RANA
 Mobile:7003578904
 Email:KOUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOUDHURY

24-10-2025 TRIAL COURT REJECTION DATE MISMATCHED

7 CRR 4062/2025 RAKESH BISWAKARMA
 Mobile:9051634204
 Email:MRDEY@REDIFFMAIL.COM

MALABIKA ROY 
DEY

24-10-2025 VICTIM GIRL IDENTITY DISCLOSED. PET IS THE 
HUSBAND OF THE VICTIM GIRL AND SIGN OF THE 
ADVOCATE ON THE ENVELOPE IS MISSING.

8 CRR 4068/2025 MANISH KUMAR AGARWAL
 Mobile:9433724875
 Email:MULLICK.INDRA@GMAIL.COM

INDRA PROSAD 
MULLICK

24-10-2025 CLARIFICATION REGARDING THE PETITION AND 
TYPED COPY NEEDS TO STITCHED SEQUENTIALLY.

9 CRR 4071/2025 BADRUDDOJA
 Mobile:9433771471
 Email:DEBAJYOTIMANDAL@YAHOO.COM

DEBAJYOTI 
MANDAL

24-10-2025 VICTIM IDENTITY DISCLOSED IN THE PETITION.

10 FMAT 381/2025 BHAVNA UPPAL
 Mobile:9831189363
 Email:SAUDULLABEDIN@GMAIL.COM

SAUDULL 
ABEDIN

24-10-2025 PINCODE MISSING IN ADDRESS

11 FMAT 528/2025 NATIONAL INSURANCE COMPANY LIMITED SUCHARITA PAUL 24-10-2025 PAGE MISSING IN PETITION
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(MV)  Mobile:9830201274
 Email:I.SUCHARITA.PAUL@GMAIL.COM

12 MAT 1570/2025 SUJIT KUNDU AND ANR.
 Mobile:9831125615
 Email:SANJIBSETH1977@GMAIL.COM

SANJIB SETH 24-10-2025 NO LOGO PRESENT ON VAKALATNAMA

13 WPA 21541/2025 MINOR RANAJIT JANA
 Mobile:9433829962
 Email:SHYAMAPRASADPURKAIT@GMAIL.COM

SHYAMA 
PRASAD 
PURAKAIT

24-10-2025 INDEX NOT FILLED UP

14 WPA 21557/2025 SAMIR PATRA
 Mobile:9830533209
 Email:BRATINADV@HOTMAIL.COM

BRATIN KUMAR 
DEY

24-10-2025 SUBJECT CATEGORY CODE WRONG

15 WPA 21561/2025 M/S. SHREE PARASNATH RE-ROOLING MILLS 
LIMITED
 Mobile:8335882449
 Email:ADITYADUTTA215@GMAIL.COM

ADITYA DUTTA 24-10-2025 PETITIONER DISTRICT NAME INCOMPLETE

16 WPA 21658/2025 AMBARISH GHOSH
 Mobile:9831774112
 Email:AKGHOSH21@GMAIL.COM

INDRA BALI JHA 24-10-2025 C J ADDRESSING WRONG

17 WPA(P) 389/2025 SAMIUL ALIM AND ORS.
 Mobile:9143884604
 Email:GOLAMMOHIUDDIN1974@GMAIL.COM

GOLAM 
MOHIUDDIN

24-10-2025 1. LOGO MISSING
2. CLERK SIGN AT AGE CORRECTION AT FORM A
3. CJ ADDRESSING MUST BE CORRECTED BOTH 
COPIES
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